
Company : Sol Infotech Pvt. Ltd.

Website : www.courtkutchehry.com

Printed For :

Date : 24/08/2025

B R Nagesh Son Of Ramakrishnaiah Vs K K Prasad Son Of K.R. Kuttappa

Court: Karnataka High Court At Bengaluru

Date of Decision: Jan. 22, 2025

Hon'ble Judges: Shivashankar Amarannavar, J

Bench: Single Bench

Advocate: H C Nataraj

Final Decision: Dismissed

Judgement

Shivashankar Amarannavar, J

Learned counsel for the respondent is present.

Learned counsel for the appellant is absent. Learned counsel for the appellant was also absent on 18.12.2023,

09.01.2024, 10.07.2024 and 05.08.2024.

The matter is of the year 2015. There are no reasons for adjournment.

Considering the above aspects, it appears that the appellant is not interested in prosecuting the appeal. Hence, the

appeal is dismissed for non

prosecution.
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